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km length of North-South and East-West (NS-EW) carridars, length of 6,775 kms has
been awarded and a length of 6,075 kms has been completed. No further projects on
GQ and NS-EW have been identified by the Government.

Implementation of Expressway projects

2725. DR. K.VP. RAMACHANDRA RAO: Will the Minister of ROAD
TRANSPORT AND HIGHWAYS be pleased to state:

{a) whether it is a fact that for implementation of Expressway projects,
Government is considering various options including township development at

certain pre-identified locations along the Expressway;
(b) if so, the details thereof; and
{¢c) whether any such locations are there is Andhra Pradesh?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND
HIGHWAYS (SHRI TUSHARBHAI CHAUDHARY ): (a) Yes, Sir.

{b) and (c) Details have not been finalized by the Government.
Construction of road/bridge over Jia Bharali River

2726. SHRI BIRENDRA PRASAD BAISHYA: Will the Minister of ROAD
TRANSPORT AND HIGHWAYS be pleased to state:

{a) the details of the present status of the proposal for construction of road
including bridge over Jia Bharali River to connect Jamugurihat (NH-52 point) with

Tezpur in Sonitpur district of Assam via Panpurghat, Pachmail; and

(b) the details of total outlay, amount sanctioned, amount released and
kilometre-wise progress made in this regard since its inception and time by when

this road is likely to be completed?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND
HIGHWAYS (SHRI TUSHARBHAI CHAUDHARY): (a) to (b) The proposal for
construction of road including bridge over Jia Bharali River to connect Jamugurihat
(NH-52 point) with Dolabari, near Tezpur, in Sonitpur district of Assam via

Panpurghat, Pachmail was approved in-principle by the Government on 24.07.2008 on
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BOT (Annuity) basis. The feasibility Report/Detailed Project Report is under
finalisation by Assam PWD.

Funds for road network development in NE States

2727. SHRI BIRENDRA PRASAD BAISHYA: Will the Minister of ROAD
TRANSPORT AND HIGHWAYS be pleased to state:

{a) the details of funds earmarked in the Twelfth Financial Year towards
development of road network in the North-Eastern region particularly through the
Central Road Fund (CRF) and Special Accelerated Road Development Programme in
North East (SARDP-NE), State-wise;

(b) the details of allocation made, amount sanctioned, released, utilisation

and achievement made on CRF and SARDP-NE, State-wise for last three years; and

{¢c) the details of criteria fixed for sanctioning a project under CRF and

SARDP-NE?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND
HIGHWAYS (SHRI TUSHARBHAI CHAUDHARY): (a) The funds for development of
State roads under Central Road Fund (CRF) scheme are distributed to the States
from the yearly accrual of cess on petrol and high speed diesel on the basis of 30%
weightage to fuel consumption and 70% weightage to geographical area of the
States. The total fund allocated for Special Accelerated Road Development in the
North East (SARDP-NE) during the twelfth five year plan is Rs. 25,400 crore. State

wise allocation of funds under SARDP-NE are not made.

(b) The State-wise details of accruals, sanctions and release under CRF
during the last three years and the current year is at Annexure-I. The overall
allocation, sanction and expenditure under SARDP-NE programme during the last

three years and the current year is given in Statement (See below).

{¢c) Proposal submitted by the respective States under CRF scheme are
sanctioned in accordance with Central Road Fund Rules, 2007, subject to availability
of funds and inter-se priority of works. Proposal under SARDP-NE are sanctioned in

accordance with the approval accorded by the Government.



